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' central ftOM IN 1ST RAT lUE TRIBUNAL
PRINCIPAL BENCH; NlW OlLHI

O.A, NO ^2 301 /94

Nq;j Oalhi^ this the 12th day of 3anuary,lS95

Hon'bls Shri 3.P® Sharma, flembgriBj

Hon'ble Shri B.K. Singh, Member (A)

1, Agricultural Research Service _
Scientist's Farum,. Izatnagar Unit,
through Or. Rameshuar Singh,
s/o Shr i Devi Singh
aged ab.j'ut 40 years,
R/o A-6/3, IVRi Campus,
Izatnagar, Barsilly. ^

2. Or. K#L« Rahsja,
s/o Shri Raheja,
Aged abaut 43 years,
R/o D-II, No.4, IVRI Campus,
Izatnagar, U®P«

(Both uarkioQ as ARS Scientist under
ICAR posted at IVRI, Izatnagar)

By Ad uoca 13 ; Shri S. S , T iuar i

Us .

1, Indian Council uf Agr icultural Researoh
(ICAR) through • irsotor Genera 1, ICAR,
Krishi Bhavan, New Oslhi,

2, Giractor, Indian Voterinary Research
Institute, Izatnagar 243122,
B3.r0xxly,U®p®

3 R 0

Applicants

Respondents

Hon'ble Shri 3.P# Sharma, Member(3)

The applicant asaacstion/uitlmts rnsatoars
arg ^

the Scisntists fUr©santly/uorkinig at Indian Uatsrinory

Research•Institute(IVRI), IzatnagarjUaP* Applicant

No,2 is one of tha aggriavsd persons, Applicants

wgra Scientist Grade S-2 in the pay scale of

1100-1600 in the pre-ravised scale « ^hs member 3

of the applicants association have also been

dBsi-gnatad , as Sr, Scientist as given in para 4,3

of the application. The pay scales of the Scientist

Hava been revisad by ICAR by the memo dated 9,3.89

and tha replacement scale of Scientist. S-2 is
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3000-5000 who uere having 8 years of ssrvica as on

31,12»35 and thoss uiho had mara than 8 yaars of sarvica

on that data the revised seal® alloAJsd a# 3700-5700*

Tha scale of Scisntist S-3 was 1500-2000 and desig

nated as Scientist^ Selection Grada in the sc^ai # of

3700-5 700, thoss uho had on 31^12,35 16 years of

sari/ica and dasignated as Sciantist(Selsc tion Grade),

Another scale was given to Scientist 5-3 who had more

than 15 years of service designated as principal

Scientist and put in the seels 5,4500-7300 yhish

scale has also bsan granted to Scientist S-4 in tb«

scale ':3» 1300-225 0 and Scientist S-5 in the scale af

'$3,20,00-2500. The Scientist 3-6 in the scale of

2500-3000 has bgen granted the scale of ..a.5900-7300#

ftll the Scientists hava bean designated as Principal

Scientist, I CAR issuad ,an ordar on 28.1 »33 and

all the Scientist, S-II holding that post on 3ls12«35

were given revised pay scale of 4,3700-5700, Tuo more

notifications have baan issued by the ICAR on 24,2.92

and 14,8,32 rgspactivaly, According to these,the

Sciantists placed intha pay scale of is, 3700-5700 w.3,f»

1,1,36 ysre olassifiad into two -groups on the basis

of date of obtaining Ph.D. degree. In tha light

of the above clarifications, tha members of ths

Association mentioned in para 4,3 except at S»No#

41 and 42 who do not hold Ph.O degree were given the

designation of Senior Sciant ist u, e.f, dates

obtaining Ph«0, degree, for each ona of thorn, which

is subsequent to 1,1,86, The grigwancs of the

Association is thst Scientists being senior- -in tho

S-2 grada becama junior to their juniors S«.2 collsaguas

on 1,1,86 and juniors becama senior to their seniors.

k
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The raprsssntation therefore ^bs praferred to. the

rsspondents on which tha rsspondents iCA'i la&Uisd

a latter datad 28® 6® 94 uhar8.irs tho dos ign-a i-ion of

all the applicants has again bson changsd fia m

Senior Scientist to Scisntist (Selaction Srad®) w»8®f,

1 si e35. This has bsen done by ICAR on relying upon

Para 5 of ICAR order dated 28®1Q®91, uhi-oh is quo tad

b s la u s

I

«The. Scientists in the Senior scale of
3000-5000 '-Jho do not have a Ph.D degree

or an equivalent publisnaa or^viho do
not meet the ressarch standards of oenior
Scientists but fulfil other criteria
msntioned above and hava a good racord of
research or participation in axten.3ion/
rssesroh/Teaching, activities will bs placad
in the grads of t® 3700-5700 on the
recommendations of the Oepsrtmental ^Pro-.
motion Committaa. They vi ill be dssignatad as
Scientist (Salact ion Grade), Scientists in
the Sslsction Grada will ba crea'ced for
this purposa by upgrading the posts held by
them. They could offer thems8.1ues . for a
fresh assessment after obtaining a Ph.O
degree and/or fulfilling the other rsquire-
msnts for promotion as Senior Sclent is and
if found suitable j could be given tha
designation of Senior SQlantist.

RELAXATION

Scientist inthe revised seals 'of
:3®2200-4Q00 for promotion to Scientist
(Senior Scale) (p® 3000-5000) and at
Sc iant ist (Seise tion GradsJ (:©• GTQO-B7Q0)
uili also be entitled to the relaxation
in the years of ssrvics by 3 years
and 1 years respsctiwsly, if thoy hold
Ph ,• or fUPhil degree, *'

2, The present application has been filed

on 15,11,94 assailing the irapugngd order dated

2B,6«94 and 24,3,94. The aforesaid orders are

quoted bsloui^.
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I^iDlAN COUNC.L OF agricultural RESEARCH
KRISHI BHAUAN; NEU DELHI

N3.8 (1 )/g2«P®r.IV Dt«28,6«1994

Id

Tha Director/Project Director
of All ICAR Institutes/Csntrss

Subject:- Career Aduancemsnt Scheme .for ÂRS ^Scient ists- .
chsTiQS of dBsiQ^a'tion from oc isnt 1/^SG/ to oenior
Sc ientist.

Sir,

1 am to say that instructions/clarification
rao -iiding change of designation from oc iontistto
Senior Scientist under
c irculated
28,10^19 I
nuroba

the neo career advencenen-w sesame
by Council's Istter No, 1«'l 4/S T-Par „iV dated
uere issued vide Council's latter of avan

d ted 24,2.1992 and 14,8,1992,

2, It has come to the no tica of the council tte t
in certain cases the Scisntis who acquired Ph,D, quali
fication after 1,1,86 havs been .d as ignatsd as tenior
Scientist on the basis of these letters uithout obtaining
recommendations of the OPC as required under tha career
gdvancamsnt schame. It is clarified that S-2 and b-o
Scisntists uho had baen placed in tha pay scala of
:,37ua-5700 u.e.f. 1,1,86 and who uare possessing Ph,Ot

degree as on 31,12,35 could be designated as Senior
Scisntists without obtaining recommendations of OPC,
Hauever, the So ientists; .who were designated as
Sc isnt ist (3G) u,e, f. 1.1,36 and had acquired Ph,D
dsgres from a date subsequent to 1,1,85 and also those
Scisntists who have bean givsn the designation of
Sc lent is t (SG) after 1.1,86 under the provision, o^ nesg
career advancsment schema can be designated as Ganiar
Scientist only after obtaining the recommendations of
the OPC .as provided in para 5 of tha new Career advance
ment scheme. The Boufieil's letter of 24,2,92 and
14.8.92 ref erred to in para 1 have to be read alongu.Ith
the Career advancement scheme and not in sialation,

Rscaipt of this letter may please ba
acknowledged.

Yours faithfully,

sd/-
(n ,3 , K.aundsl)
Oy, Direotor(P-I)

Copy forwardad to:

1. All DDGs/AQGs., ICAR
2. P,S. to DG/PS to Secretary, ICAR
3. ICAR/5A(R), ICAR
4. Per, I/II .and III Secti.on, ICAR
5. Secret.gry staff side, C3SC,rCAR
S, Personal section of !*!inister (Agri) and f"!jo'̂ QaR
7, Guard file/spars cop.l8s,

3CJ j
. 3 . Kunda 1)

- Dy. Director(P-I)

rr \
}
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INDIAN VETERINARY RESEARCH INSTITUTE
^ IZATNAGAR(DI,P®)

No.F,15-.1/91-E.I(Vo1,II) Dated 24.9.94

: OFFICE ORDER

As par instructions reoaiyed from tho
Council yicis Istter No,8 (1 )/92«.Psr. IV dated 28.6.94
only such of the Scientists (Sel,Grade} who uere
holding the Ph»D degree as on 31,12.85 could b#
dtisignated as Sr» Sc lent ist(S) j with effect from
1,1,86 and all thosa Scientists who uere dasignatad
as SciBnt ist (SG) as on 1,1»8 5 and had acQuired Ph.D
degree from a date subsequent to 1,1.85 can be
dssignated as Sr. Scientists only after obtaining
recommsndations of OPC gs provided in Para 5 of'New
Career Advancement Scheme,

In pursuance of the above instructions
of the .Councilj the orders issued vide this offics ardar.3
of even number dated I8®12s92| 18,2.93, 2,4,93 and
14,6,93 dasignating a number of Scientists (3G) , uho

^ acquired Ph.D dsgree at a date subsequsnt to 1,1,86 as
Sr. Scientists and uhoss names are. given in Annaxure to
this ord9rj ata hereby uithdreun uith immsdiats effec
till their cases are considered by the DPC or until
further orders, and they be designated as
3c ientist(SG) -till such , time,

sd/-
(K,S, Hira)
Sr,Admn.3ff icsr **

3, The applicants h.ave pfayad for a d.irsctian

^ to the respandants to remove disparity uith respect to

designation batuesn the senior and their junior

colleagues and give designation of senior Scientist to

the applicants u.a.f, 1.1,86 as has baen given to their

junior colleagues as prayed for in the presentation

dated 4.3.1993 and respondants should count the length

of sarvica in the cadre -of Senior Scientist from ths

date an individual employsa joined as Scientist 3«.2„

tie have heard the learned counssl far tha

applicant on admission and the learned counsel has

fervantly argued on the interpretation of the judgansnt

in the case of Dr. S.fl, Ilyas & Ors V, 1CA.R dacided

by Hon'ble Supreme Court on 13.11,92 in Civil Appeal

No.2736/90-91, Th@ operative, portion of the judgemtnt

is 1 belouS-

k ®• «6:#
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•'yg, therefore j allou this appsal and
direct ths respondents to issue appropriate

orders so that any of the appellants or the
like yorking as Scientist S-2 or S-2 on :r
before 31J 2.85 ssrllBr to any ona the
Scientists gsttjng' benefit of the^rsvised
pay scales under the impugnsd notif icatian
dated 9^3,1989 also get a similar b«nafit
of ravisad pay scale of 15s4d00~730Q
ths case of 5"-3 and pay scslss "*of. ts® <i'Oil"*o/uu
in the casa of S«,2. Such revised pay scalss
shall be given from 1 .1 •BB as given to .S-2
and 5-3 Scientists undar the impugned .
natificatian. The rsspondants a,r8 diracted
to take suitable action in this regarti
and to pay the entire amount within six
months from tha date of .this order•"

Thera cannot bo two opinions about che application

of this judgement to the Scientist in ICAR but the -

only rs present stian the applicants made was of f'Sarch,

1993, a copy of uhich is annexed as Annaxura 'F'

yhare it is requested that judgamant of Hon'tle

Supreme Court in the case of Dr-«.t®W» Ilyas &. ors

be iiTiplerrsnted In 'letter and, spirit* Ue find

that the respondents by ths irrpugnad order dsted

24^9»94 referred toubou© has withdrawn u ith irtimacJ iats

effect tha orders issued Vide office orders dated

18^12^52, IB,2^93, 2,4,93 and 14.6,S3 designating a

number of Sciantista (SG), who acquired 'sgree

ei -3 date subsequent to 1 ,1 ,66 as Senior tcientists

till such time the cases are considered by the OPC

or until further orders, and thay uill ba desicanated .

as Scieniist(SG) till such time. Hers it may be

racallsd that the ICAR introduced the diffsrent

pay scales for Scientist 1el.B6 and in tha

scale a, 3700-5 700 the designation was given of

Scientist (Selection Grade) by tha ordir dated

9th fiarch,1989® The 3-2 Scisntists in tha seals

of 'l&.ll00-1500 with 8 years standing till 31 •12,65

uera designated as Senior 5cisntistiSr Scale) and

# a « t

S.
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those . .. txoifSciing 8 years, ujere designated as

Scisntist43elaction Grade)# Since the respondants

havs ij>iithdraun their orders issued from tiirie to tiro®

and till that order is in force, the applicants have

no cause of action and the application therefore.,

is preroaturg, Th® applicants have also not made

any representation egainst the impugned orders challenged

in this case. In view of this, the present application

is dismissed, at the admission stags as pre-reature

with liberty to the applicants to assail the same if any

grievance occurs to tham by revival of earlier orders

or by passing another order to .thair detrimarst,

Application is ...disposed of sccordingly#

SINGH)
I*!ember (A)

'rk'

(3.F. ^SHMRMA)
Member ^3)

•




